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No. B1-5191/2021. 7th July 2021.

Betty Cherian, Puthenparambil House, Manganam P.O.,
Kottayam, Vijayapuram Village in Kottayam Taluk,
Kottayam District of Kerala State has applied for a legal
heirship certificate of her husband named Mathews Joseph.
On verification of the report of Village Officers,
Vijayapuram & Kottayam and the death certificate from
the concerned authority and other connected records, it
was revealed that Mathews Joseph, Kulampukattu House,
Kottayam Village, Kottayam Taluk, Kottayam District of
Kerala State, expired on 15-7-2020 and he is survived by
the following legal heirs.

SCHEDULE

Sl. Name of the Relationship Age
No. legal heir with the deceased

1 Betty Cherian Wife 48
2 Jeremi Joseph Mathews Son 24
3 Jessica Mathews Daughter 19

Hence it is proposed to issue a legal heirship
certificate accordingly in favour of the above mentioned
person and that objections if any against the issue of the
said legal heirship certificate should be filed in persons
before the Tahsildar, Kottayam within 30 days from the
date of publication of this notification in the Kerala
Government Gazette.  Objections sent by post or filed
after the stipulated time will not be considered.

(18)
No. B1-5201/2021. 7th July 2021.

Devu Reji, Vattamattam House, Kollad P. O.,
Kottayam in Kottayam Taluk, Kottayam District of Kerala
State has applied for a legal heirship certificate of her
husband named Ramesh Gopi, K. G. On verification of the
report of Village Officers, Vijayapuram and the death
certificate from the concerned authority and other
connected records, it was revealed that Ramesh Gopi, K. G.,
Kochuparambil House, Vadavathoor P. O., Vijayapuram
Village in Kottayam Taluk, Kottayam District of Kerala
State, expired on 11-5-2021 and he is survived by the
following legal heirs.

SCHEDULE

Sl. Name of the Relationship Age
No. Legal heir with the deceased

1 Shobhana, A. Mother 55

2 Devu Reji Wife 27

3 Prayag Ramesh Son 10 months

4 Ryan Ramesh ,, 10 ,,

Hence it is proposed to issue a legal heirship
certificate accordingly in favour of the above mentioned
person and that objections if any against the issue of the
said legal heirship certificate should be filed in persons
before the Tahsildar, Kottayam within 30 days from the
date of publication in the Kerala Government Gazette.
Objections sent by post or filed after the stipulated time
will not be considered.

(19)

No. B1-5343/2021. 7th July 2021.

Abraham Mathew, Kalisseril House, Kodimatha,
Kottayam Village in Kottayam Taluk, Kottayam District of
Kerala State has applied for a legal heirship certificate of
his father named Mathew Abraham. On verification of the
report of Village Officer, Kottayam and the death
certificate from the concerned authority and other
connected records, it was revealed that Mathew Abraham
of the above address, Kottayam Taluk, Kottayam District
of Kerala State, expired on 1-5-2021 and he is survived
by the following legal heirs.

SCHEDULE

Sl. Name of the Relationship Age
No. Legal heir with the deceased

1 Omana Mathew Wife 71

2 Abraham Mathew Son 51

Hence it is proposed to issue a legal heirship
certificate accordingly in favour of the above mentioned
person and that objections if any against the issue of the
said legal heirship certificate should be filed in persons
before the Tahsildar, Kottayam within 30 days from the
date of publication of this notification in the Kerala
Government Gazette.  Objections sent by post or filed
after the stipulated time will not be considered.

Taluk Office,                 (Sd.)
Kottayam
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